DELII LEGISLATIVE ASSEMBLY
BULLETIN PART-II

(General information relating to Legislative & other matters)
Friday, 28th July,2000/Shravana 6, 1922(Saka)

No.1l01

(i}, ;. SPECIAL SESSION OF THFE SECOND LEGISLATIVE ASSEMBLY OF THE
i NATIONAL CAPITAL TERRITORY OF DELHI. '

[l

Hon'ble Members are informed that a Special Session of the
Second Legislaltive Assembly of the National Capital Territory of
Delhi for discussion on the issue regarding regularisation o
unauthorised colonies will be held on Wednesday, 2nd August,2000 at.
11.00 A.M. H

.8

The sitting of the Legislative Assembly shall commence at *
11.00 AM and continue till it is adjourned for the day, unless the
Speaker directs otherwise. '

(2) THERE WILL BE NO QUESTTION HOUR ON 2ND AUGUST,2000.

(3) VISITORS' GALLERY

Attention of the Members is invited to the direction issued
by HON'BLE SPEAKER under Rule 291 of the Rules of Procedure and
Conduct of Business in the Legislative Assembly with regagd to
admission to the Visitors' Gallery. The Direction inter alia
provide that application forms for the issue of visitors' gallery
passes must be submitted by 5.00 PM on the working day previous to

the date for which Gallery Passes are required. For example, ..

application for the Gallery Passes meant for sitting of the House on
02.8.2000 will be accepted upto 5.00 PM on the earlier day i.e.
01.8.2000. ’

The seating capacity in the Visitors' Gallery being limited,
not more than two passes shall be issued to a Member for each
eitting. No admission cards for the Visitors' Gallery will
ordinarily be issued on the same day.

Members are requested to recommend issue of Gallery Passes
Tor those visitors whose antecedents are well known to them.

NOTE:
In order to waintain proprr decorum in the House, Members are®
requested not to bring Cellular Phones, Pagers or other
electronic gadgets etc. in  the House. If they are in

possession thereof, they may kindly ensure that these are’
kept switched off so long as they are in the House.

In the interest of timely and orderly transaction of business
of the House, Hon'ble Members are requested to kindly
co-operate in maintaining the dignity and decorum of the
House.

5.K. SHARMA
SECRETARY
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